CENTRAL ADMINIGTRATIVE TRIBUNAL
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January, 2603

_Hon’ble Shri Justice V.S5. Aggarwal, Chairman
Hon’ble Shri V. Srikantan, Member (A)

b, smt. Kiran Gupta,
wW/0 Shri N.K. Gupta,
R/o B-3/66-B, Lawrance Rcad,
Delhi.
Z. snri C.L., Chaudhry,
5/0 Shri Deep Chand Chaudhiry,
R/o vill & F.0.-%arna, District - Chandgwara,
Madhaya Pradesh,
A T oo B oo
s 0 e 2 AT G LS
{By Advocate : Shri sachin Chauhan)
Varsus
1. ascrelary,
Ministry of Science & Bio Technology,
Mo TS
LS iiil
2. secretary,
Ministry of Financs,
Department of Expenditure,
[ R = Yl -
INBW LS iTid. . S : L.
3. Secretary
Deptt, of Bio Technology, New Delhi ,, Respondents

ORDER_(ORAL)

Shri Justice V.S5. Aggarwal, Chairman :

MA NO.Z2383/200Z2

s K- P T PSR = . ~ =

MA  2333/2002Z s  &iiGwWsed sub t  to gust
o mm b S Vs e S O .y
SXACEDLIONS., ri?]hs 7 Joint appiication 1s permittsd.

OA N0.Z2788/2007

applicants, wWnG are WwWoOrkKing as Junior Analysts
{Technical} n the Department of Bio-Technoiogy, s&sk
that they are sentitlsd Lo the pay scals of
Rs.7500-372000 in terms of the recommendations of the

Eth  Pay Commission. It s asserted that thers arse no

Juriior Analyst
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Srikantan)
Member (A)

{v.

Chairman



